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Indian Civil Services Provi­
dent Fund Rules, 1942.

(7) G.S.R. No. 449 dated the 
7th June, 1958, making cer­
tain amendments to the 
Indian Civil Services (Non- 
European Members) Provi­
dent Funds Rules, 1943.

<8) G.S.R. No. 450, dated the
7th June, 1058, making cer­
tain amendments to the Se­
cretary of States’ Services
(General Provident Fund) 
Rules, 1943.

<9) G.S.R, No. 489, dated the
21st June, 1958, making cer­
tain amendments to Schedule 
III to the Indian Administra­
tive Service (Pay) Rules, 
1954.

<10) G.S.R. No. 542, dated the
5th June, 1958, making cer­
tain amendments to the Sche­
dule III to the Indian Admi­
nistrative Service (Pay) 
Rules, 1954.

<11) G.S.R. No. 545, dated the 
5th July, 1958, making cer­
tain amendments to Schedule 
III to the Indian Administra­
tive Service (Pay) Rules, 
1954.

amendments to the All India 
Services (Provident Fund) 
Rules, 1955.

(15) G.S.R. No. 550, dated the Sth 
July, 1958, containing the All 
India Services (Remittances 
into and Payments from Pro­
vident and Family Pension 
Funds) Rules, 1958.

(16) G.S.R. No. 551, dated the 5th 
July, 1958, making certain 
amendments to Schedule III to 
the Indian Police Services 
(Pay) Rules, 1954.

(17) G.S.R. No. 662, dated the 9th 
August, 1958, making certain 
amendments to the Indian Ad­
ministrative Service (Recruit­
ment) Rules, 1954.

(18) G.S.R. No. 663, dated the 9th 
August, 1958, making certain 
amendment to the Indian 
Police Service (Recruitment) 
Rules, 1954.

(19) G.S.R. No. 868, dated the »th 
August, 1958, making certain 
amendment to Schedule III 
to the Indian Police Service 
(Pay) Rules, 1954.

(20) G.S.R. No. 671, dated the 9th 
August, 1958, making certain 
amendment to Schedule III to 
the Indian Administrative 
Service (Pay) Rules, 1954.

[Placed in L ibrary , £ c No. LT- 
777/58.]

<12) G.S.R. No. 546, dated the
Sth July, 1958, making cer- A m e n d m e n t  t o  C o p y r ig h t  R o l e s
tain amendments to Schedule
III to the Indian Police Ser- The Minister of Scientific Research
vice (Pay) Rules, 1954. and Cultural Affairs (Shri Rnmayun

Kabir): I beg to re-lay on the Table
<18) G.S.R No. 548, dated the under sub-section (3) of section 78

5th July, 1S58, making certain ol the Copyright Act, 1957, a copy
amendment to Schedule III to Notification No. GSR 267, dated
fee Indian Administrative Ser- ^  22nd April, 1957, making certain
vice (Pay) Rules. 1954 amendment to the Copyright Rules,

1988.

<14) G S.R. No. 949, dated the Sth [Placed in Library, S ee  No. LT-
July, 1984, making certain 778/58.]




